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CENTRAL. ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A.ND. 325/2004
Tuesday, this the 17th day of February, 2004

S. Aggarwal, Chairman

Hon’ble Shri Justice V
i 3. K. Naik, Member (&)

Hon’ble Shr

Dir. Jugal Prasad Bordalai
LS. SR T, S W B o B . g 0 e (1 g T
scientist "C7, 3olid State Phvsics Lal
FO Timarpur, Dslhi-54g
wnfpplicant
(By Advocate: Shri P.K.Go 5wamij

Valrsus

1. Union of Incdia reprasented by
Scientific advisor to RM (Raksha Mantri) &
Director Ganeral
Cefence Research & Development
Organization (DRDO), 3ena Bhawan,
MNew Delhi-11

Z. Rear admiral 3. tahapatra (IN)
Dirgctor, Naval ublCﬂC@ 8
Technology Lal (N3TL)

PO Gopalpatnam, VYisakhapathnam-5300327

3. ODr. ¥. Bhujanga Rao, 3cientist "g°
Naval Sciesnce & Techrnology Lab (NSTLY

PO Gopalpatnam
Yisakhapatnam-530027
Jespondsnts

O RDE R (ORAL)

Justice V.3.aAggarwal:

Laarned counss for applicant states that he
would like to file a petition after the revision is
dacidad by the Prasident ard as for prasant, subjsct to
aforesaid, he dogs not press the pressnt pestition.
= Bllowed as  praved. Petition is dismissed as
withdrawn with liberty to approach this Tribunal as an
whan the revision is decided.
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